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SLP(C) No. 4230-4231 OF 2003
For Judgnent
| TEM No. 1B Court No. 9 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal Nos.................... /2004 @

Petition(s) for Special Leave to Appeal (G vil) Nos.4230-4231/2003

KUVAR V. JAHG RDAR Petitioner (s)
VERSUS

CHETHANA RAMATHEERTHA Respondent (s)

[ HEARD BY : SHI VARAJ V. PATIL & D.M DHARMADH KARI, JJ.]

Date : 29/01/ 2004 These appeals were called on for pronouncenent
of Judgnent today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTICE D. M DHARMADHI KARI

For Petitioner (s)M. P.R Ranasesha, Adv.

For Respondent (s)M. N khil Nayyar, Adv.

The Court made the follow ng
ORDER

Hon' bl e M. Justice D.M Dharnadhi kari pronounced the judgnment of the Court today.

Leave granted.

The appeal s are disposed in ternms of the signed judgnment. The parties are directed to bear th
eir own costs and expenses incurred in these appeals.

Sarita (Shelly Sengupta)
Court Master

(Si gned Reportable judgnent is placed on the file)



